
1                                                                 OA No.558/2020 
 

CENTRAL ADMINISTRATIVE TRIBUNAL  
BAMGALORE BENCH, BENGALURU 

 
ORIGINAL APPLICATIO NO.170/00558/2020 

 
FRIDAY, DATED THIS THE 18TH DAY OF DECEMBER, 2020 

 
 HON’BLE MR.SURESH KUMAR MONGA  ...MEMBER(J) 
 (On video conference from Central Administrative Tribunal, Bangalore Bench, 
  Bangalore) 
 
 HON’BLE MR.RAKESH KUMAR GUPTA  ...MEMBER(A) 
 (On video conference from Central Administrative Tribunal, Bangalore Bench, 
  Bangalore) 
 
Ms.Kavitha M., 
W/o Balaram H.S., 
Aged about 30 years, 
Permanent resident of #785 Flat House, 
Sharadadevinagara, Mysore-22, 
Working as Postal Assistant, 
Siddapura Sub Post Office – 571 253, 
Kodagu Division, Madikeri.      ...Applicant 
 
(By Advocate Shri B.S.Venkatesh Kumar – through video conference) 
 
 
      Vs. 
 
1. The Sr. Superintendent of Post Offices, 
 Mysuru Division, 
 Mysuru – 570 020. 
 
2. The Superintendent of Post Offices, 

Kodagu Division, 
Madikeri-571 201. 

 
3. The Postmaster General, 
 S.K.Region, 
 II Floor, GPO Building, 
 Bangalore – 560 001. 
 
4. The Chief Postmaster General, 
 Karnataka Circle, 
 Palace Road,  
 Bangalore -560 001. 
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5. The Union of India rep by its, 
 Secretary, Department of Posts, 
 Ministry of Communication and Information 
 Technology, Dak Bhavan, Sansad Marg, 
 New Delhi – 110 001.       ...Respondents 
 

(By Shri M.V.Rao for Respondents– through video conference) 
  

 

O R D E R (ORAL) 

Per:   Suresh Kumar Monga                   ...........Member(J) 

 

 Sh.M.V.Rao, learned Counsel representing the respondents submitted that the applicant  

had been working  as Postwoman in Mysore Postal Division w.e.f. 19.12.2014.   In the year 

2018, she appeared in the LDC examination for promotion to the Cadre of Postal Assistant from 

Mysore Postal Division.  She was declared as surplus qualified candidate and was allotted 

Kodagu Postal Division.     Consequent to that, she joined as Postal Assistant in Kodagu Postal 

Division on 31.07.2019. 

2. The aforesaid facts as stated by Shri Rao have not been disputed by Sh. B.S.Venkatesh 

Kumar, learned Counsel representing the applicant. 

3. Now by way of filing the present original application, the applicant is  seeking a mandate 

to respondent no.4 to accept her application and allow her to appear in LDC examination again  

to get promotion as Postal Assistant in Mysore Postal Division for the vacancy year, 2020.    

4. Shri B.S.Venkatesh Kumar, learned Counsel for  the applicant could not cite any rule 

supporting the applicant’s claim set up in the Original Application. 

5. O.A. being devoid of merit deserves to be dismissed. 

 6. Accordingly, O.A. is hereby dismissed.   However, there shall be no orders as to costs. 
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 (RAKESH KUMAR GUPTA)    (SURESH KUMAR MONGA) 
            MEMBER(A)                   MEMBER(J) 
 
 
 
Kr. 
 
 
 


